| Advt. No. 09/2017 dated:
F. No.A.12024/1/2015-Estt.
National Human Rights Commission
Manav Adhikar Bhawan,
Block-‘C’, GPO Complex New Dethi —110 023

-
-

06 October, 2017

Applications are invited from suitable candidates fulfilling the eligibility conditions for
appointment to various posts as mentioned below, in the National Human Rights Commission
on transfer on deputation on foreign service/re-employment/short-term contract basis.

2.

The Commission is a Statutory Autonomous Body and candidates selected will be

appointed on transfer on deputation basis initially for a period of three years. National Human
Rights Commission is an eligible office for allotment of Govt. accommodation.

Investigation Division:-

Level-3 corresponding to  PB-1 Rs.5200-
20200 + Grade Pay Rs.2000/-

S. | Name of the post/Pay Band Mode of induction Number
No. of post(s)
1 Inspector By deputation failing which by re-[3

Level-7 corresponding to employment/short-term contract

PB-2 Rs.9300-34800+ Grade Pay

Rs.4600/--
2 Constable By deputation 2

Research Division:-

Level-5 corresponding to PB-1 Rs. 5200-
20,200/~ + GP Rs. 2800/-

3 Joint Director (Research) By deputation failing which by short term |1
Level-12 corresponding to PB-3 Rs.15600- contract/re-employment
39100 /- + GP 7600

4 Senior Research Officer By deputation including short-term contract failing | 2
Level-11 corresponding to PB-3 Rs. 15600- | which by direct rectl.
39,100/~ + GP Rs. 6600/-

5 Research Officer On deputation basis temporarily for an initial
Level-10 corresponding to PB-3 Rs. 15600- | pericd of one year or till notification of Recruitment
39,100/~ + GP Rs. 5400/ Rules, whichever is earlier.

6 Sr. Research Assistant On deputation basis temporarily for an initial | 1
Level-7 corresponding to period of one year or till notification of Recruitment
PB-2 Rs. 9300-34,800 + GP Rs. 4800/- Rules, whichever is earlier.

7 Research Assistant Deputation failing which by re-employmentishort | 3
PB-2 Rs. 9300-34800/- + GP Rs. 4200/- term contract
Level-6 corresponding to PB-2
Rs.9300-34800
+ Grade Pay Rs.4200/

Accounts:-

S. | Name of the post/Pay Band Mode of induction Vacancy

No.

8 Asstt. Accounts Officer By deputation 2
Level-8 corresponding fo
PB-2 Rs.8300-34800+ Grade Pay Rs.4800/

9 Junior Accountant By deputation 2




bt

Administration Division:-

10

Section Officer By deputation 3
Level-8 corresponding to PB-2 Rs. 9300-
34,800/- + GP Rs. 4800/-

1

Assistant By deputation 3
Level-7 carresponding to PB-2 Rs. 9300-
34,800/- + GP Rs. 4600/-

12

Programmer Assistant By deputation 1
Level7 corresponding to PB-2 Rs. 9300-
34,800/- + GP Rs. 4200/-

13

Junior Transiator By deputation i
Level-7 corresponding fo PB-2 Rs. 9300-
34,800/- + GP Rs. 4200/-

Note: Number of posts may vary.

(A)
1.

Basic Eligibility conditions:-

Inspector:-

By deputation of officers:-

(a) (i) Working in similar or equivalent grade in the Central/State Police ForcesfArmed
Forces of Union: or
(i) Sub-Inspector in the Central/State Police Forces/Armed Forces of the Unicn
with 5 years regular service as Sub-Inspector: or
(i) Officers working in the equivalent grade on regular basis under the Central
Govt./State Govt DepartmentsiCentral Public Undertakings; and

(b) Possessing at least 5 years experience in vigilance or investigation or intelligence
work.

By re-employment/short-term contract:-
Persons who have held analogous posts on regular basis in the Central/State Police

Forces/Armed Forces of Union and possessing at least 5 years experience in vigilance or
investigation or intelligence work,

The period of short-term contractire-employment shall not exceed two years.
Constable:-

Deputation of persons working in similar or equivalent grades in the Central or State
Police Forces.

Joint Director (Research):-

By deputation of officers.-

Officers under the Central GovtJ/State Govt/Autonomous Bodies/Universities/Research
Institutions holding:

(i) analogous posts on regular basis:- OR

(i) Posts with 5 years regular service in PB-3+ Grade Pay Rs. 6600/-

By Short term contract/re-employment
By Short term contract/re-employment from persons who have held analogous posts
under the Central Govt./State Govt.fAutonomous Bodies/Universities/Research Institutions
on regular basis and possessing educational qualifications and experience prescribed for
deputationists above.
Senior Research Officer:-
(a) By Deputation:- Officers under the Central Govt./State GovtiUniversities/fResearch
Institutions;
(m) Holding analogous posts on regular basis; or
(ii) With 5 years regular service in post in the scale of PB-3 + Grade Pay Rs.5400 ;
(pre-revised) or equivalent; or
(iii) With 8 years regular service in post in the scale of PB-2 +Grade Pay Rs.4600;
(pre-revised) or equivalent; and possessing following essential qualifications:-

Essential qualification:-
(m) Masters degree in Political Sciences, History, Statistics, sociclogy of a
recoghized university or equivalent.
(i) Degree in Law of a recognized university or equivalent.
(i} 4 years research experience in any of the social science.




(b) By re-employmeny/short-term contract:-
Persons who bhave held analogous posts under the Central Govt./State

Govt/Universities/Research Institutions on regular basis and possessing the
educational qualifications and experience as prescribed for deputations above.
(c) By Direct Recruitment:-
(i) Age limit:- Not exceeding 40 years ( Relaxable for Govt. servants upto §
years in accordance with the instructions or orders issued by the Central
Govt.
(i) Essential qualification:-
(c) Masters degree in Political Sciences, History, Statistics, sociology of a
recognized university or equivalent.
(d) Degree in Law of a recognized university or equivalent.
(iiiy 4 years research experience in any of the social science.
Note:
The crucial date for determining the age limit shall be closing date for receipt of
applications from candidates in India (and not the closing date prescribed for
those in Assam, Meghalaya, Arunachal Pradesh, Mizoram, Manipur, Nagaland,
Tripura, Sikkam, Ladakh Divn of J&K State, Lahaul and Spiti district and Pangi
Sub-Divn of Chamba district of Himanchal Pradesh, Andaman & Nicobar Islands or
Lakshadweep).
5. Research Officer:-
Officers under the Central Govt./State Govt/Autonomous Bodies/Universities/Research
Institutions holding: )
(i) Analogous posts on regular basis; or
(ii) Posts with 5 years regular service in PB-2 + Grade Pay 4600/- ; and

Possessing following educational qualifications and experience:

Educational Qualifications

Essential:

Masters Degree in Political Science/ Sociology/Social Work/Economics/ Human
Rights! Psychology/Population Studies or Criminology from a recognized
University.

Desirable:- M.Phil

Experience 3 years research experience in any of the social science.

6. Senior Research Assistant:-
By Deputation:- Officers under the Central Govt./State Govt/Autonomous Bodies/
Universities/Research Institutions holding:
(i) Analogous posts on regular basis; OR
(ii) Posts with 4 years regular service in PB-2  + Grade Pay 4200; and
Possessing following educational qualifications and experience:
Qualification
Masters Degree in Political Science/ Sociology/ Social Work/iEconomics/iHuman
Rights/ Psychology/Population Studies or Criminology from a recognized
University.
Experience (Desirable)
2 years research experience in any of the social science.
7. Research Assistant:-
Deputation:-
Officers under the Central Govt/Universities/Research Institutes;
(a) (i) Holding analogous posts on regular basis; or .
(i) with § years regular service in a post in the pay scale of Rs.5200-
20,200/-+ GP Rs.2400/- or above.

(b) Possessing the following educational qualifications/experience:-
Essential Qualifications: -Bachelor Degree from a recognized university or
equivalent

Experience:-Research experience in any of social sciences or in the application of
law and procedure.

Desirable: Degree in Law from a recognized university or equivalent.

By re-employment/short-term contract:-

Persons who have held analogous post on regular basis under the Central
Govt./Universities/Research Institutes and possessing qualifications and
experience prescribed for deputationists.

The period of short-term contract/re-employment shall not exceed 2 years.
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13.

14.

Assistant Accounts Officer:-

By deputation:-
(i) Officers under the Central Govt. holding analogous posts on regular basis who

have undergone training in Cash and Accounts in the ISTM or equivalent and
possess experiences in cash and accounts work, or

(if) Junior Accounts Officers or equivalent in the pay scale of Rs.9300-34800+Rs.4200/-
with 8 years regular service in the grade.

Junior Accountant:-

By deputation:-
(i) Junior accountant having experience of departmental accounting system under

Controller General of Accounts/Postal and Telegraph Accounts, Defence and
Railways Accounts or Auditors under Comptroller and Auditor General.

{ii) Failing-(i) above; Upper Division Clerks in Central Secretariat Clerical Service or
subordinate offices with Cash and Accounts training conducted by the Institute of
Secretarial Training and Management.

(iii) Failing (i) & (ii) both Lower Division Clerks with § years regular service in the grade
with experience in Cash/Accounts Section in the above offices.

Section Officer:-

By deputation:-
(i) Officers under the Central Govt. holding analogous posts on regular basis OR with 8

years regular service in PB-2 RS. 9300-34,800/- + GP Rs. 4200/- or equivalent; and
(iv) Possessing experience of Administration/establishment and accounts matters.
Desirable: a degree in law.
Assistant
Officer under the Central Government :
(i) holding analogous posts on regular basis; or
(ii) with 5§ years regular service in the posts in Pay Band Rs. 9300-34,800/- + GP Rs. 2400/-

Programmer Assistant:-

Deputation:-

Officers holding analogous posts on regular basis in the National Informatics Centre or

similar organizations.

By re-employment/short-term contract:-

Persons who have held analogous posts on regular basis in the National Informatics

Center or similar organizations are eligible. Period of short term contract shall be two

years,

Junior Translator (Hindi):-

Officers holding analogous posts on regular basis in the Central Govt.

Staff Car Driver:-

Persons holding analogous post of staff car drivers in Ministries / Departments of the

Central Govt / State Govt / Supreme Court / High Courts and District Courts on regular

basis;

{a) Regular Despatch Riders (Group ‘C’);

(b) Regular Group ‘C’ employees of the Central Govt { State Govt. / Supreme Court / High
Court and District Courts. All the categories of persons must possess of
qualifications:-

(i) Possession of a valid driving licence for motorcars. Knowledge of motor
mechanism and experience of driving motorcar for at least 5 years.
{ii} Desirable:-

(i) Pass in the 8™ standard of any recognized school.
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(B) Other terms and conditions For deputation/re-employment/shot- /

term contract posts:-

(0

(i)

(iii)

(iv)

The deputation will be governed by the terms and conditions contained
in the Department of Personnel and Training’s O.M. No.6/8/2009-
Estt.(Pay.II), dated 17.6.2010 as amended from time to time.

The applications of eligible candidates who are desirous of being
considered for appointment to the posts meant for deputation and can
be spared immediately, may please be forwarded to this Commission
latest by 13" November, 2017 alongwith attested photocopies of
ACRs for the last 05 years and vigilance/disciplinary clearance. The
applications should clearly indicate the service particulars, experience
and educational qualifications etc. in the prescribed form as at
Annexure-I. Applications received directly or without ACRs will
NOT be entertained. The forwarding authority may also certify the
information furnished in the bio-data.

Retired persons applying for re-employment/short-term
contract and direct recruitment basis may submit their
applications in Annexure-II directly to the Commission.

The maximum age limit for appointment on deputation basis
shall be 56 years.

How to apply:-

The candidates fulfilling the eligibility conditions may apply in the prescribed
format as per Annexure-I for the posts earmarked to deputation. For
the posts earmarked to re-employment/short term contract and direct
recruitment basis, they may apply on Annexure-II and send the same
by post to the Under Secretary (Estt), National Human Rights
Commission, Manav Adhikar Bhawan, Block-C, GPO Complex, INA, New
Delhi-110 023, along with copies of relevant supporting self attested
documents like proof of age, qualification, category certificate, disability
certificate etc.

3. The applications without supporting documents, photograph, unsigned and
incomplete applications, in any manner, shall be summarily rejected.

The candidates who are already in Government Service should apply through

proper channel failing which the applications shall not be considered.

5. Last date for receipt of applications will be 13" November
Applications received beyond due date will not be considered.

Saﬁay Dubey)
irector (Admin.)
Tele: 011-24663466
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APPLICATION FORM FOR APPOINTMENT ON DEPUTATION POST

Advt, No. Q.IZDH/ Estt

Photo

1. Nameand Address
{In Block Letters) !

Z, Date of Birth {In Christian era}

3. I). Date of entry in serviee

#). Date of retirement under Central/State
Government Rules

4. FEducational Qualifications

5. Whether Educaticnal and other gualifications
required far the post are satisfied. (if any -
qualification has been treated as equivalent
to the one prescribed in the Rules, state the

authority far the same). :

Qualification /Expetlence requlred as mentfon

Qualifications/experience possassed by the officer

in the advertisement/vacancy circular ,
Essential Essential
A) Qualification A) Qualification
B) Experience B) Experience
Desirahle Desimble
€) Qualification C) Qualificatlon

D} Experience

D) Experienca

51 Note: This Calumn needs to be amplified to indicate Essantial and Deslrable Qualifications as
mentioned in the RRs by the Administrative Ministry/Department/Office at the Yme of issue of

Circular and issue of Advertisement In the Ernployment News.
5.2 Inthe case of degree and Post Graduate Qualifications Elective/main subjects and subsidiary subjects

may be indicated by the candidate.

6. Please state clearly whether in the light of
entries made by you abgve, you meet the
raguisite Essential Qualifications and work

experlence of the post. )

6.2 Note: Berrowing Departments are to pravide their specific comments/views confirming the relevant
Essentlal Qualification/Work esperlence possessed by the Candidate {as Indicated fn the Bio-data) with

referenge to the post applied.
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7. Detalis of Esnployment, in chrenological order. Enclose 3 sepasate sheer duly authnntimted by your

:lgmturr.-, i the =pace balow Is insufflelent.

»

Office/institution | Post held on - | From *Pay Band and Grade r Nature or|
. fegular basls Pay/Pay 5male ofthe | Duties fin
post held on regular | detat))
basis highfighting
eperiente
required  for
the post
applied for

f

therefare, should not be mentlonad .

*Impartant; Pay-band and Grode Pay gramted under ‘ACPIMACP are personst to the officer and

Oniy Pay Band and Grade Pay/ Pay scale of the past held on
regular basis to he mentloned, Detaflsof ACP/MACP with present Pay Bang and Grade Pay W where such
benefits have been drawn by the Candidate, rnay be Indicated as bejow;

| Office/institution

Pay, Pay Band, and Grade Pay
drawn under ACP / MALP Scheme

From To

s

.

orPermanent

8.Nature of present employment Le. Ad-
hot or Yemporary ‘or Quash-Permanent

please state- .

B.in case the present employment is
held on deputation/contract  basis,

a] The date of Inltial
appeiniment

)
b) Peripd of appointment
on deputation/contract

¢} Name of the parent
officeforgantzation  to
which * the applicant
belonps. .

‘pust and Pay of

d] Name of the

the past held In
substantive
wapicity 'n the
parent
orggnisation

8.1 Note: In case of Officers glready on deputation, tha applications of suth officers
should be forwarded by the‘parent radre/ Department alang with Cabdre Clearance,
Viglance Clearance apd Intégrllv certificate.
82 Nete; Information under Column S{c] & {d) above must be given in all cases
where p persnn is holding a post on deputation outside the cedre/ nrganlzaﬂun but

still mzIntaintng a lien in hix pa{em cadre/ otganisation

R
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. . |"®.fany post held on Deputatian In the
- s @i st by the appficant, date of return
fom the last daputation and other
- details,  °

11.Additlonat detalls about present
employment;

Please state whethdr worklng under
(indicate the name of your employer *
| agalnst the relevant column) -

8} Central Government

b) State Government

c) Amonnmous Organization

d) Govemment Undertoking

r} Unversities

f] Othars
12. Please state whether you are
warking in the same Department and
are in the feeder grade or feeder 1
feeder grad= ) .
13. Are yout In Revited Scale of Pay? If
yes, give the date from which tha
revision tock place and elso Indicate the

pre-revjsed scale L,
14.Total emoluments per month now drawn . '
Basis Pay In the PB ] Grade Pay Total Empiumants

15. In case the applicant helongs to an Organtsatlon which Is not following the Ceptrol Govarnment
Paystales, the latest salary slip issved by the Drganlsation showing the following detalls may be

endosed,
BasicPaywithScalenf | Deamess Pay/interim Total Emeluments
, 1 Payand rte of rellef Jother Allowances
i | Increment ete., {with braak-up :
deta]ls}

I5A Additlonal Information, if any, relevant 1o the
past you appilad for in support af your suftabfity for
' the post. i

: {This among other things may provide Information with
regard to (i} additionsl arademic qualifications {il)
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. - " ppofessional training and fiii) work experience pver and
J

;?’ "

above prascribed In_the Vacancy
CireularfAdvestisement)

[Note: Entlose ® separate sheet, if the  spate s
InauHiclent)

186 Achicvements:
The candldbles are requested ta indicata [pformation

with regand to;

(i Res=arch publimtlons and reports and special
projects
{ll] Awards/Scholarsilps/Official Appreciation

()  Affilistion  with  the  professional
bodles/Institutions/sodeties and;

[} Patents registesed in own mame or 2chleved for the
organization
_M Any research/ Inpovative measure. Involving official
recopnltion vi} any other information,
[Note: Enclosc @ separate sheet I the space Is

(nsuiiident)

17,  Please state whether you are applying for
deputation [STC)/Absorption/Re-employment BaslsH
[Officers under Central/State Govemments are only
eligibla for “Absorption”. Candidates of nan-
Governmant Dreznlzations are eligible only for Shon

Term Cantract) s

1 {The option of 'STC’ / ‘Absorption’/’Re-employment’
gre availzble only iF the vacancy ‘dreular specially
mentionzd vacruftment by “STCY 'or “Abgorptlon” or

"Re-employment”). -

18, Whether bejonps to 5C/5T

Date

[ have corefully gana thraugh the vacancy dircularfadvertisement and [ am well aware that the
infarmation fumished in the Cumicufum Vitae duly supported by the documents In respect of Essantlal
Qualification/ Work Experience submitted by me will also be assessed by the Selection Committee at.the
time of selection for the post. The In!unml:iun! detalls provided by me pre correct and true to the best
of my knowledze and no materlal fact having 2 bearing on my selection has been suppressed/ withheld,

{sTpnature of the candldate)




L

=

} Certificxtion by !hr.- Employerf Cadra Controlling Autharity
Tﬁe infarmatlon/ detalls provided in the nbove application by the applicant are true snd _

comect as per the facrs avallable on “records. Mefshe possesses educational quallfications and

experience mentioned In the vacancy Clrcular, ) selected, hr.-fshe wiif ba relfeved Frruned:ately
2, Also eentifled that;
There s no vigitancs or disclalinary case pending/ contemplated agalnst shri/smt,

I}
) ° Hisf Rer Integrity Iz certified,

[} Hisf Her CR Possier In originalis enclosed/photocoples of the ACRs for the st 5 years duly
alested by an oHicer of the cank pf UnderSecretanr af the Govt, of India or above are enclosed..

v} No majer/ minor pnalty has beentmpased on Mmy her during the fast 10 years Dr Alistol
majos{ minor penaltles imposed an himy her during the tast 10 years Is enclosed. {asthe rase may ke)

' Countersigned

’ (Employer/ Cadre Cantralling Authorlly with Seal)

' o
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ANNEXURE-II

APPLICATION FORM FOR RECRUITMENT TO THE PDST OF... rerensed

ON RE-EMPLOYMENT/SHORT-TERM CONTRACT/DIRECT: RECRUITMENT BASI

Advt. No. 0 /20173./Estt.

Post applied for:

1.

4(a).

4(b).

B(a).

Paste here firmly
recent photograph

(4 cm x 5 cm)
(do not staple)

Name of Candidate
{As per matriculation certificate)

Father's Name ' o

Mothe_r’s Name

Date of Birth
(As per matriculation certificate)

Age as on last date for receipt of

applicgtion

Whether seeking age relaxation :

Gender (Male/Female)

Naﬂon.aliiy :

Category
(wheﬂmr SC/ST/0BC/General)

Whether Physicaily Handicapped :

(QH/VH/HH)

If VH, whether scribe is required :

or not
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’ 9 Educational/Professional Qualiﬁcatio’n: \
School/ Class/ )
3k E"ag’alsf;’:c?ree College/ Subject Taken Y:sasrir?f Division
’ University P g & %age
10. Experience:
Name of the Scale of pay
Post .
Employer/ Nature of duties and last salary
. . Held From to
Organisation drawn

11. Permanent Address

12.  Address for Communication

along with Pin No.

13. Mobile No. (if any)

14, E-mail-ID (if any)
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Any aother information

Dated:
(Signature of the candidate)

DEC ATION

() I have not submitted any other application for this examination. I am aware
that if I contravene this rule, my application will be rejected summarily by the
Commission. '

(i) I have read the provisions in the Notice of the examination carefully and I
hereby undertake to abide by them.

(ifi) I further declare that I fulfill all the conditions of eligibility regarding age
limits, educational qualifications etc., prescribed for admission to the examination.

(iv) * For Central Govt. Civilian Employees seeking age relaxation
I declare that I am a Central Govt. Civilian Employee and completed 3 years

regular service or regular length or service stipulated In the notice of the
examination on or before date of closing of submitting application-form given in the
notice.

(v) *For candidate belonging to OBC

I declare that I belong to the community which is recognized as a backward
class by the Govt. of India for the purpose of reservation in services as per orders
contained in Deptt. Of Personnel & Training Office Memorandum No. 36012/22-93-
Estt (SCT) dated 8.9.1993. I also declare that I do not belong to the
person/sections (creamy layer) mentioned in column 3 of the schedule of the OM
mentioned above and modified vide Govt. of India DOPT OMs mentioned in the
Notice. 1 further declare that I am in possession of OBC Certificate as per the
prescribed format. .

(vi) I hereby declare that all statements made In this application are true,
complete and correct to the best of my knowledge and belief. I understand that in
the event of any Information being found suppressed/false or iIncorrect or
ineligibility being detected before or after the examination, my
candidature/appointment Is fiable to be cancelled.

Place :

Date : (Signature of the candidate)
{unsigned application will be rejected)



